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Imagery ©2025 Airbus, CNES / Airbus, Maxar Technologies, Map data ©2025 200 m 

Measure distance
Total distance: 951.23 m (3,120.84 ft)

Roorkee
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Imagery ©2025 Airbus, CNES / Airbus, Maxar Technologies, Map data ©2025 200 m 

Measure distance
Total distance: 746.33 m (2,448.60 ft)

Roorkee
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Imagery ©2025 Airbus, Maxar Technologies, Map data ©2025 50 m 

Measure distance
Total distance: 746.33 m (2,448.60 ft)

Roorkee
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Imagery ©2025 Airbus, Maxar Technologies, Map data ©2025 20 m 

Measure distance
Total distance: 746.33 m (2,448.60 ft)

Roorkee
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